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NI LAM KATARA Petitioner (s)
VERSUS
UNION OF I NDI A & ORS. Respondent (s)

( Wth Appln(s). for stay and exenption fromfiling OT.
and directions )

Date : 12/08/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE BRI JESH KUVAR

For Petitioner (s)
Ms. Kami ni Jai swal , Adv.

For Respondent (s)

M. C N Sree Kunar, Adv.
M. Pranmod Swarup, Adv.

UPON hearing counsel the Court nade the foll ow ng
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(P.D. Bal odi) (Radha R Bhati a)
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